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CIRCULAR

It is hereby declared that a public holiday on 04.12.2023 (Monday) for offices at
Chennai location under the Administrative Control of O/o CGPDTM, pursuant to
Indian Metrological Department, National Bulletin dated 03.12.2023 wherein it is
forecasted deep depression over a cyclonic storm named “MICHAUNG”. It is likely to
move North-westwards and may intensify further to reach west central Bay of Bengal off
south Andhra Pradesh and adjoining North Tamil Nadu by 4t December forenoon. The
Govt. of Tamil Nadu decided to declare a public holiday on 04.12.2023 (Monday) under
the Negotiable Instruments Act, 1881 read with Notification of the Government of
India, Ministry of Home Affairs, No. 20-25-26, Public 1, dated 8% June, 1957.

2. This issues with the approval of Controller General of Patents, Designs & Trade

(Hemant Sadashiv Borale)
Director



mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in/

